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[English]
Demurrage Cost for Diesel Import
1485. SHRI BHARTRAHARI MAHATAB:
SHRI A.C. JOS:

DR. T. SUBBARAMI REDDY:

Will the Minister of PETROLEUM AND NATURAL
GAS be pleased to state:

(a) whether the Government are paying heavy amount
by way of deraurrage on the import of diesel,

(b) if so, the reasons therefor indicating the total
demurrage incurred on the import of diesel;
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(c) whether the Govemment propose to hire a very
large crude carriers;

(d) if so, the detaits thereof; and

(e) the other steps proposed to be taken to avoid
such demurrage?

THE MINISTER OF STATE IN THE MINISTRY OF
PETROLEUM AND NATURAL GAS (SHRI SANTOSH
KUMAR GANGWAR): (a) to (d) The oil industry incurs
demurrage partly due to non-availability of berth/uliage
and partly due to requirement of keeping some inventory
floating in the High Seas. During the year, 1997-88, the
Oil Industry has incurred demurrage to the tune of about

Rs. 355.57 crores. A proposal for hiring of two very large
crude carriers is being examined by the Gowt.

(e) With a view to optimize utilization of available
port infrastructure and to achieve reduction in the detention
of the tankers to the extent feasible, a number of
measures have already been Initiated; which inter alia
include Commissioning of two virtual jeties at Kandla by
I0C and HPC, Offshore lighterage of product import
tankers at Kandia offshore lighterage fo crude tankers at
Saugor (Haldia), augmentation of tankage at coastalinland
locations etc.

[Translation]
Fake Cases Registered by Delhi Police

1486. SHRI MOHAMMAD ALl ASHRAF FATMI: Wil
the Minister of HOME AFFAIRS be pleased to state:

(a) the fake cases registered by Delhi Police during
the last three years; and

(b) the action taken by the Union Govemment against
the Officers found guilty?

THE MINISTER OF HOME AFFAIRS (SHRI L.K.

ADVANI): (a) and (b) The information is being collected
and will be laid on the Table of the House.

[English]

imposition of Armed Forces Special Power
Act in Manipur

1487. KUMARI KIM GANGTE: Will the Minister of
HOME AFFAIRS ‘be pleased.to state:
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